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Sh. Sanjay Saxena, Advocate for the petitioner company alongwith Sh. Jaswinder

Sing Bajaj, the Director of the Respondent Company. Sh. Anil Kumar PCS for the
proposed party.

In pursuance of the previous direction of this Court, Sh. Sanjay Kumar (N.T)
appeared for the D.M. and S.P. of Shahajahanpur as being Honorary President and
Secretary of the Shahajahanpur Club, he furnished their comments with regard to

the present matter.

[t is a matter of record that District Magistrate and Superintendent of Police of
Shahajahanpur as being person designate are Honorary Chairman and Honorary
Secretary respectively of the respondent Club. Hence, their written comments are
taken on record. The Registry to provide a copy thereof to the petitioner/respondent

counsel as well as to the PCS of proposed party.

A copy of this order be communicated to the D.M. and Superintended of Police

Shahajahanpur for their information.

The matter be listed on 15" December, 2017.

Dated:23.11.2017 H.P. Chaturvedi, Member (Judicial’
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